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Three State ent* indicatin decisions 
taken in a on J80 out o 1t reco
endation* contained in the Reort on 
Radio and Teleision hae already 
een laid on the Tale o the House, 
on th Auust, 1966, Sth Toe er,
1966  and 1st March, 1907, resectie
ly.  Out o the 180 reco endations 
hich ere considered, 160 hae een 
acceted,  The  re ainin 9 reco
endations o this reort are still un
der consideration.  Eery  atte t is 
ade to e edite i le entation o 
reco endations hich are acceted 
suject to aailaility o und.  The 
reco endations contained in he re 
ani  our reorts are ein e
ained.

Drat o Nuclear NonProlieration 
Treaty

9.   Shri Nath Pal Will the Minister 
o Eternal A Mrs e  leased Vo 
state

a)   hether it is n act that  the 
oern ents o .S.S..  and  SA 
hae su itted to  oern ent  a 
drat  o  Nuclear  Non ro ierrttion 
Treaty

() i so, hen the drat u locei 
«d y oern ent

(c) the salient eatures thereo

(d) hether oern ent h se sent 
their reaction and

(e) i so. the nature thereo

The  Minister o Eternal Aairs 
(Shri M. C. Cha*1«) i to e). These 
t o oern ents h e een discus
sin et een the leii such a drat 
Treaty and the oern ent o India 
hae een inor ally sho n a coy 
o the drat. Since th Treoty is still 
in the dratin stae, no oicial co
ent on it  Is considered desirale. 
Ho eer, the oern ent  o Tndia 
h  co unicated to these t o o
ern ents their  eneral attitude to
ard* this uestion, i,, that a non
rolieration Treaty should conor to

th rinciles set out in eneral As
se ly Resolution 08 ( ), it jroulA 
e oa raherie and nondijecrni 
natory, it should e ody an accetale
alance o oliations et een nuclear 
cnu nonnuclear o ers, it should not 
i ede the deelo ent o nuclear 
enery or eaceul uroses and It 
should e a ste to ards eneral and. 
co lete disar a ent and articular
ly nuolear disar a ent.

.S. Military Assistance to indla

6, Shri K. P. Sinh Deo
Shri D. N. De
Shri Sidhesh ar Prasad

Will the Minister o Eternal A airs 
e leased to state

(a hether it is a act that  the 
.S. oern ent hae decided not to 
resu e ilitary assistance I  India 
hich as susended in 196

() i so, the reasons thereor

(c) hether it is a so a a t that the.
.S. oern ent hae  decided   to

the .S. Military Su ly Mission 
in India and

(d) i so. the reasons thereor

The Minister o Eternal  Aairs 
(Shri M. C. Chala) (a)  nd  ().
When the oern ent o l.din as
olied to undertake a Deence  ro
ra e conseuent uon the Chinese 
.iRjresrion aainst this country in 196, 
the .S. oern ent areed to contri
ute assistance y ay o the su ly 
o eui ent, to so e etent rs rants 
and also on credit. At the ti e o the 
InloPnkirlan conlict o AusustSe 
le or 196, the .S. oern ent 
dcided to susend all such assistance 
to India, as to Paksitan. In Feruary
196. they decared to resu e ihe su
ly o nonlethal eui ent to either 
country y sale on cash or credit ter s 
ut all rants and all su lies o lethal 
eui ent reain M susended.  Ite 
.S. oern ent hae no ant MBC 
*d. ithout  seciyin any reaaont, 
that they ill not resu e any rant 
iHtary assistance, ut they k«M ** 
oed the restriction on the u tjr
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o sa anto or lethal eui ent 
already su lied  to either country, 
hich ay no e sold ater consi
deration o reuMti case ycase.

(c) and (d). Since the .S. Military 
Su ly Mission as  estalished  in 
India in connection ith the  S. ili
tary assistance rora e, the teri
nation o that rora e has natural
ly ade the continuation o that Mis
sion unnecessary  and the .S. o
ern ent are  accordinly  closin it 
do n y July 1st, 1967.

Kajas and Mies one te P Mn
Countries

1. Shri Jyotir oy Basn Will the 
Minister o Eternal Aairs e leas
ed to state

(a) the nu er o  underround 
Naas and Mias ho hae crossed 
oer to the orein countries ithout 
oern ents erission so ar

() the nu er o Naas and Mios 
ho hae een allo ed y oern
ent to o to .K. and .S.A. and

(c) the reasons thereor

The  Minister o Eternal  Aairs 
Shri M. C. Chaia) (a The nder
round Naas and Mios cross our or
ders clandestinely.  It is,  thereore, 
not ossile to ie the deinite nu
er o ersons ho hae sneaked into 
and out o Pakistan or China.

() and (c). A on the any India 
citiens ho hae isited the .K. and 
J.A. ro ti e to ti e, there ay 
hae een so e ho ere Naas or 
Maos. It is, hoeer, not ossile to 
at ate their identities as a licant* 
or assorts are reuired to air 
only their citienshi and not their 
trial or arochial ailiation*.

VMt o Mian to V s A.

Sc Shri Jyotinnoy Base Will  the 
Minister o Eternal Attain e leased 
to state

(a) the nu er o (I) Teachers and 
Ptosssori, (i) Authors, (iii Journa
lists and (hr) V   Directors  ho

isited .S.A. durin  the  last  ie 
years and

()  the nu er o authors ho re
ceied oney ro .S. oern ent 
or their literary orks

The Minister  o Eternal  Aairs 
(Shri M. C. Chaia) (a) Eorts are 
ein ade to co   the ullest in
or ation thsut ay e aailale, and 
the results ill  e co unicated to 
the House as soon as ossile.

()  oern ent hae no inor a
tion.

Territorial Ar y

S. Shri Jyotir oy Basu Will  the 
Minister o Deence e leased to state 

(a) the nu er o Majors and  Lt. 
Cols, o reularAr y ost* a  the 
Territorial Ar y Per anent Sta since 
1960

() the nu er o the aoresaid oi
cers ro oted to the net hiher rank

(c) the nu er o Majors and  l.t
  Cols, o the reular ar y osted to
Territorial Ar yl ho  hae retired 
hile serin in T.A. as Per anent 
Sta

(d) the nu er o Territorial Ar y 
Co issioned Oicers  holdin  the 
ranks o Majors and Lt. Cols,  taken 
on the Per anent Sta durin  the 
aoe eriod

Ce) the nu er o Territorial Ar y 
Co issioned  Oicers  co andin 
Territorial Ar y Bei ents ater 
years o its creation

() hether the Territorial  Ar y 
Co issioned Oicers serin on the 
Per anent Sta are entitled to aen 
rieo

() i so, ater ho any years o 
serice and

(h) i not, the reasons thereor

The Minister o State a the Minis
try o Deence (Shrt B R. Bhaat)
(a)  to (h). The inor ation is ein 
collected and ill e laid on the Tale 
o the House a soon *s It aailale.




